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holkd Pre-Budget Meetings with various
agencies where a number of sugrastions
are made. One such meeting was ta-en by
the Finance Minister also with Trade Union
Leaders on 7th of February, 1990. In this
meeting various suggestions were made.

Tax on Green Tea Leaf

1818. SHRI R.N. RAKESH: Will the
Minister of COMMERCE be pleasedto state:

(a) whether Government's attention
has been drawn to the news items captioned
“Assam tea planters facing crisis” appearing
in “The Indian Express” dated February 18,
1990.

(b) if so, whether the promulgation of
the ordinance imposing a 50 paise per kg.
tax on green leaf would adversely affect the
indigenous tea planters in Assam; and

(c) if so, the steps taken by Government
in this regard?

THE MINISTER OF COMMERCE AND
TOURISM (SHRI ARUN KUMAR NEHRU):
(a) Yes, Sir.

(b) and (c). In view of the representations
received from various tea associations re-
garding the implications of the ordinance,
the Central Government have taken up the
matter with the State Governmaent of Assam.

Upgradation of Kanpur City

1819. SHRIMATISUBHASHINIALL: Will
the Minister of FINANCE be pleased to state:

(a) whether Government propose to
upgrade Kanpur as 'A” class city; and

(b) if so, when?

THE MINISTER OF FINANCE (PROF.
MADHU DANDAVATE): (a) and (b). Kanpur
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is already classified as an ‘A’ class city forthe
purpose of grant of Compensatory (City)
Allowance. Though Kanpur is classified as a
‘B-1’ class city for the purpose of grant of
House Rent Allowance to the Central Gov-
ernment employees, the rate of House Rent
Allowance admissible in ‘B-2’, ‘B-1’' and ‘A’
class cities is the same.

Ralds on Five Star Hotels

1820. SHRI KARIA MUNDA: Will the
Minister of FINANCE be pleased to state:

(a) whether any raids were conducted
on five star hotels of Delhi by revenue intel-
ligence and also other law enforcing authori-
ties during the last three years; and

(b) if so, the names of hotels which were
raided and details of smugglers and the
narcotic drugs taken into custody by these
authorities?

THE MINISTER OF FINANCE (PROF.
MADHU DANDAVATE): (a) and (b). The
information is being collected and will be laid
on the Table of the House.

Opening of Divisional Office of LIC at
Berhampur, Orissa

1821. SHRI A. N. SINGH DEO: Will the
Minister of FINANCE be pleased to state:

(a) whether Government propose to
open a new Divisional Office of the Life
Insurance Corporation of India at Berham-
pur in Ganjam District, Orissa; and

(b) if so, the details thereof?

THE MINISTER OF FINANCE (PROF.
MADHU DANDAVATE): (a) and (b). The
LIC, under its Development Plan for the
current year, has identified Berhampur. as
one of the places for opening its new Divi-
sions in the near future. After ensuring its
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economic viability and availability of infras-
tructural facilities, the proposed Division will
operate on afulfiedged basis. The proposed
new Berhampur Division will comprise the
districts of Ganjam, Phulbani, Phulbani,
Koraput and Kalahandi

Tourist in Lakshadweep
1822. SHRI P M. SAYEED: Will the

Ministerof TOURISM be pleased to state the
number of tourists both foreign and domes-
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tic, separately, who visited Lakshadweep
during the last three years (1987-88 to 1989-
90)?

THE MINISTER OF COMMERCE AND
TOURISM (SHRI ARUN KUMAR NEHRU):
As per the information available from the
Lakshadweep Administration, the number of
foreign and domestic tourists who visited the
Islands during last three years are as given
below:

Year Number of Tourists
Foreign Domestic
1987-88 312 813
1988-89 366 1,868
1989-90 1,282 1,234
(Upto Jan. '90)
[ Translation] production centre is also under implementa-

Setting up of High Power T.V. Trans-
mission Centre at Bareilly

1823. SHRISANTOSH KUMAR GANG-
WAR: Will the Minister of INFORMATION

AND BROADCASTING be pleased to state:-

(a) whether Government propose to set
up a high power T.V. transmission centre at
Bareilly; and

(b) if so, the time by which it is likely to
be set up?

THE MINISTER OF INFORMATION
AND BROADCASTING AND MINISTER OF
PARLIAMENTARY AFFAIRS (SHRI P.
UPENDRA): (a) and (b). Yes, Sir. Besides
establishment of a high power (10KW) TV
transmitter, in replacement of the existing
low power (100W) transmitter, a programme

tion at Bareilly. This project, as per present
indications is envisaged to be completed
duning 1991.

[Enghsh]

MOU with Indonesia for Promotion of
Bilateral Trade

1824. SHRI M.V. CHANDRA

SHEKARA MURTHY:

SHRI V. SREENIVASA
PRASAD:

Will the Minister of COMMERCE be
pleased to state:

(a) whether India and Indonesia have
recently signed a Memorandum of Under-
standing (MOU) for promotion of bilateral
trade and joint ventures in engineering goods;





